491 Papers Laid

[Shri L. N. Mishra}
at Sri Venkateshwara Mica and Beryl
Mine in Hassan district occurred on
the 25th December, 1966. [Placeq in
Library. See No, LT-339/67].

NoTrricaTioNs uNbER Dsiiz Rerorms
Act, ALl INDIA Semvicrs Act, T,

The Minister of Stage in the Minls-
try of Home Affalrg (Shri Vidya
c“mi:lbe‘tgm-].y on
the Table:

(i) m copy each of the following
Notifications under sub-section {3)
uf section 191 of the Delhi Land
. Reformg Act, 1964:

(a) The Delhi Land Reforms
(Amendment) Rules 1568
published in Notification No.
F.(3)LRO. 66 in Delh:
Gazette dated the B8th July,
1966,

(b) The Delhi Land Reforms

(Amendment) Rules, 1988
published in Notification No.
Fi{4)L.R.O."66, in Delhi

Gazette dated the 8th July,
1966. [Placed in Library.
See No. LT-131/87].

(i} A copy each of the following

Notifications under sub-section (3)

- of section 3 of the A]] India Ser-
vices Act, 1951:

fa) The Indian Forest Service
(Fixation of Cadre Strength)
Regulations, 1088, published
in Notification No. G.5.R
1672 in Gazette of India dated
the Blst October, 1968.

{b) The Indian Forest BService
(Fixation of Cadre Strength)
Amendment Regulations, 1988,
published in Notification No.
GSR. 1678 in Gazette of
India dated the 31st October,
1900,

- (e) The Indisn Forest BService
(Appointment by Promotion)
Regulations, 1988, published
in Notiicalion No. GSR.

1774 in Gezeite of Indls Sated
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(d) The Indian Forest Bervice
(Fixation of Cadre Etrength)
Second Amendment Reguls-
tions, 1986, published in Noti-
fication No. G.SR. 17 in
Gazette of Indla dated the 7th
Janusry, 1967, (Placed in
Library. See No, LT-134{87].

{e) The Indian Forest Service
(Redruitment) Amendmant
Rules, 1967, published in Noti-
fication No. G.S.R 387 in
Gazette of Indla dated the
25th March, 1967, [Placed in
Library. See No. LT-233/67).

{f) G.SR. 28 publisheq in Gazette
of India dated the 7th Janu-
ary, 1967, making certain
amendment to Schedule 111 1o
the Indian Administrative
Service (Pay) Rules, 1954,

() GSR. 347 published in
Gazette of India dateg the
18h March, 1967, making cer-
tain amendment to Schedule
111 to the Indian Administra-
tive (Pay) Rules, 1084.

(h) GSR. 348 published in
Gazette of India dated the

Il to the Indian Administra.
live Service (Pay) Rules, 1054.

(2) 1 alo Iny on the Table:

(1) a eopy each of the follow-
ing Notifications wunder  sub-
section (2) of section 3 of the
All India Services Act 1981:—



(c)

1993
published in Gazelte of India
dated the 31st December,
1968,

G.SR. 472 published in
Gazette of India dated the
8th April, 1967, making cer-
tein amendment to Schedule
TII to the Indian Administra-
Service (Pay) Rules,

(d)

(e} G.S.R. 541 published in
Gazette of India daleg the
22nd April, 1967, making cer.
tain amendments to Schedule
1l to the Indian Adminisira.

tive Service (Pay) Rules,
1934,
{f) The Indian Administrative

Bervice (Regulstion of Senl.
ority)
1967, publisheq in Notification
No. GBR. 584 in Gazetle of
Indfa dated the 22nd Apnl
1967,

The Indian Police Service
(Regquistion of Seniority)
Amendment Rules, 1987, pub-
lished in Notification No
G.AS R 388 in Garette of Indin
dated the 22nd April, 1987.
[Ploced in Library, See No.
LT-359/87).

(ll) a copy of the Intertm Re-
port of the Administrative Re-
forms Cosnmission Machinery for

(n)
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ANCIENT MONUMENTE AND ANCHASOLO~
ciCAL Srres AND Remirds (AMpsn-
mMENt) RuLss.

The Ministey of State in the Minis-
try of Edncation (Shri Sher Singh):
I beg o re-lay on the Table & copy of
the Ancient Monuments and Archaco-
logical Sites and Remains (Amend-
ment) Rules, 1968, published in Noti-
fication No. S5.0. 3520 in Gazetle of
India dated the 20ty November, 1566,
under gub-section (4) of section 38 of
the Ancient Mont ts and Arch
logical Sites and Remains Act, 1958,
.':;'“d in Library. See No. LT-::I‘I’!

1241 brs.

PARLIAMENTARY COMMITTEES—
SUMMARY OF WORK

Secretary: | beg lo lay on the Table
a copy of the ‘Parliamentary Com-
mittces—Summary of Work® pertain-
ing to the period 1st June. 1966 to
3rd March, 1967.

1248-14 nrs.
PRESIDENT'S ASSENT TO BILLS

Secretary: Sir. 1 lay on the Tabie
following three Bills passed by the
Houses of Parliameng during the last
Session and assented 1o by the Presi-
dent since a report was last made to
the House on the 3rd April 1967:

(1) The Constitution (Twenty-
first Amendment) Bill 1967.

(2) The Mineral Products (Addi-
tional Dutles of Excise and
Customs) Amendment Bill.
1967,

(3) The Finance Bill, 1967.

2 Sir, T lay on the Table copies.
duly authenticsled by the Secrewry
of Rajys Sabha. of the following four
mmmwmmsm
ment ng the last Semion wnd



